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fifth, Two Hundred and Seventieth and Two Hundred and Seventy-third Reports of the 

Department-related Parliamentary Standing Committee on Industry on Demands for 

Grants (2015-16) and (2016-17) respectively pertaining to the Department of Heavy 

Industry, Ministry of Heavy Industries and Public Enterprises.

RE.  DEMANDING ACTION FOR MAKING UNWARRANTED REMARKS 
AGAINST CHIEF MINISTER OF WEST BENGAL AND OTHER ISSUES

MR. DEPUTY CHAIRMAN: Yes, Mr. Sukhendu Sekhar Roy.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, one activist of the Ruling 

Party at the Centre in West Bengal has publicly described the hon. Chief Minister of 

West Bengal as 'demon' and also announced a reward for those who will bring the head 

of the hon. Chief Minister. ...(Interruptions)... An award of Rupees eleven lakhs has been 

announced by the activist of the Ruling Party at the Centre saying that if anyone brings 

the head of the hon. C.M. of Bengal, he will be rewarded with eleven lakhs of rupees. 

...(Interruptions)... I urge upon all the hon. Members of this House ...

MR. DEPUTY CHAIRMAN: The West Bengal Government can take action. 

...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: ... including the Government to condemn this 

incident because from this fact it appears that the Ruling Party at the Centre is trying to 

unleash a reign of terror in West Bengal in the name of religion and in the name of other 

things. ...(Interruptions)... But this should be stopped. Otherwise, the entire country will 

be engulfed with such tendency which is dangerous for our parliamentary democracy. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: The State Government can take action. 

...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: I urge upon the Government to condemn this 

incident. ...(Interruptions)... A constitutionally-elected Chief Minister has been described 

as 'demon' and an award has been rewarded on her head. ...(Interruptions)... How can this 

be done by a Ruling Party activist? This should be condemned, and I urge upon ...

MR. DEPUTY CHAIRMAN: No, it is not the ruling... ...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: I urge upon the Parliamentary Affairs Minister 

to speak on behalf of the Government condemning the incident. ...(Interruptions)...
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अÊ पसंख् यक मंतर्  ालय के राज् य मंतर्  ी, तथा संसदीय कायर्  मंतर्  ालय के राज् य मंतर्  ी (Ǜ  ी मुख् तार 
अÅ बास नक़वी): सर, ...

MR. DEPUTY CHAIRMAN: Would you like to react?

Ǜ  ी मुख् तार अÅ बास नक़वी: सर, ऑनरेबल सुखेन् दु शेखर राय जी ने जो बात कही है, हम उसकी 

कड़े शÅ दȗ  मȂ  िनन् दा करते हȅ । I strongly condemn such type of a statement, and the State 

Government is free to take appropriate legal action on this issue. ...(Interruptions)...

SHRI DIGVIJAYA SINGH (Madhya Pradesh): The Party should expel him. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, sit down. Sit down. I am telling you that the 

Minister has already condemned that incident. If anybody has said like that, he has 

condemned it, and the Minister has also said that the State Government can take proper 

action. You can take proper action. ...(Interruptions)... You know a case can be registered 

and action can be taken. Do that. ...(Interruptions)... Do that. An FIR can be registered 

and action can be taken. ...(Interruptions)... No, law and order is with the State. You can 

do that. ...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sir, has a new enterprise born, to have 

the business of heads? ...(Interruptions)... Not only in West Bengal, but in many places, 

for beheading, a rate is called. ...(Interruptions)... Has a new industry born, and for that, 

a separate Ministry is to be made by this Government? ...(Interruptions)... What is going 

on in our country? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: On such people, who make irresponsible statements, 

action is to be taken under the law. An FIR should be registered, and the law should take 

its own course. The State Government should do the needful. ...(Interruptions)... The 

State Government can take action. Do that. ...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: There is no condemnation from the ruling 

party. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; he said it. ...(Interruptions)... Mr. Sukhendu 

Sekhar Roy, you raised it, and the Minister has condemned it. That is enough. But the 

person who made this remark is an ordinary citizen of the country, whatever it may be. 

...(Interruptions)... So, it has been condemned. That is enough. ...(Interruptions)... There 

is no need of discussion. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: It has become the game-plan. ...(Interruptions)...
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सुǛ  ी मायावती (उǄ  र Ģ  देश): माननीय उपसभापित जी, ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Mayawatiji, there is no need of discussion on that. 

...(Interruptions)... Why do you want a discussion on that? ...(Interruptions)...

सुǛ  ी मायावती: माननीय उपसभापित जी, तृणमूल पाटीर्   की ओर से माननीय सदÎ य ने पिÌ चम 

बंगाल की मुख् य मंतर्  ी के बारे मȂ  गÇ भीर मामला सदन मȂ  उठाया है  और उन् हȗ ने यह कहा है िक बीजेपी 

के एक िजÇ मेदार पदािधकारी ने, मंतर्  ी ने ...(Ë यवधान)...

Ǜ  ी उपसभापित: कुमारी मायावती जी, इस बारे मȂ  मंतर्  ी जी ने Î पÍ ट कर िदया है। इस मामले को 

खत् म कर िदया है। ...(Ë यवधान)... और क् या चािहए? ...(Ë यवधान)...

SHRI MD. NADIMUL HAQUE (West Bengal): Yes, we associate. Action should 

be taken. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: But the State Government should also take the action. 

You have to take action. ...(Interruptions)...

सुǛ  ी मायावती: माननीय उपसभापित जी, केवल condemn करने या खेद Ģ  कट करने से काम 

नहीं  चलेगा। यह बहुत गंभीर मामला है। इसिलए बीजेपी को चािहए िक उनके िखलाफ action लेना 

चािहए, केवल िनन् दा करने से काम नहीं  चलेगा। ...(Ë यवधान)...

Ǜ  ी उपसभापित: मȅ ने कहा है िक action लेना है। ...(Ë यवधान)...

सुǛ  ी मायावती: महोदय, भारतीय जनता पाटीर्   को action लेना चािहए। यह अच् छी बात नहीं  है। 

...(Ë यवधान)... इस Ģ  कार से तो कोई भी िकसी के बारे मȂ  बोलता रहेगा। ...(Ë यवधान)... भारतीय 

जनता पाटीर्   केवल िनन् दा कर देगी या condemn कर देगी, इससे काम नहीं  चलेगा। भारतीय जनता 

पाटीर्   को action लेना चािहए। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Sukhenduji, I am also asking you to convey to the 

State Government to take action. ...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: But, Sir, what about the political patronage? 

This is a case of political patronage. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; that is enough. You have raised it. 

...(Interruptions)...

SHRI DIGVIJAYA SINGH: Sir, it is not only that. ...(Interruptions)... It is a serious 

issue where a BJP leader has made such a statement. At least, the Prime Minister should 

say on his official Twitter handle that he condemns it. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You were the Chief Minister. ...(Interruptions)...
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SHRI DIGVIJAYA SINGH: This has been happening at the behest of the BJP 

leadership. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Digvijaya Singhji, please don't. ...(Interruptions)...

SHRI HUSAIN DALWAI (Maharashtra): Sir, I have a point of order. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Husain Dalwai, what is your point of order? 

...(Interruptions)...

Ǜ  ी हुसैन दलवई: सर, देश मȂ  जनर् िलÎ ट् स के ऊपर बड़े पैमाने पर हमले हो रहे हȅ । उन् हȂ  कोई 
security नहीं  है। ...(Ë यवधान)... उनके िलए कोई health scheme नहीं  है। Times of India के बहुत 
से पतर्  कारȗ  को िनकाल िदया गया है। आनंद बाजार पितर्  का के कुछ लोगȗ  को िनकाल िदया गया है। 
इंिडया टीवी के चार लोगȗ  को कल ही िनकाला गया है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: That is not a point of order. ...(Interruptions)...

Ǜ  ी हुसैन दलवई: सर, CNN और IBN के 300 लोग िनकाले गए हȅ ।

MR. DEPUTY CHAIRMAN: Mr. Husain Dalwai, that is not a point of order. 

...(Interruptions)...

Ǜ  ी हुसैन दलवई: Ǜ  ी अरनब गोÎ वामी ने कल ही चार लोगȗ  को िनकाल िदया है। 
...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: That is not a point of order. ...(Interruptions)...

Ǜ  ी हुसैन दलवई: उनको गवनर् मȂ ट को protection देना चािहए। उन् हȂ  पȂ शन देनी चािहए। 
...(Ë यवधान)... Let the Government say something on this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is not a point of order. ...(Interruptions)... You 

give notice. This is not a point of order. ...(Interruptions)...

Ǜ  ी िदिग् वजय िंस ह: सर, आज हमारे इस सतर्   का आिखरी िदन है और आिखरी िदन होने के 
नाते, मेरी आपसे Ģ  ाथर् ना है िक आपने मेरे substantive motion को, जो गोवा के राज् यपाल के संबंध मȂ  
िदया गया था, मȅ ने उस पर  discussion के िलए समय देने को कहा था, लेिकन उस पर discussion 
के िलए अभी तक आपने कोई समय िनधार्  िरत नहीं  िकया है। हमारे संसदीय कायर्  मंतर्  ालय मȂ  राज् य 
मंतर्  ी, Ǜ  ी मुख् तार अÅ बास नक़वी जी के कहने के बावजूद भी आपने उसे admit नहीं  िकया है। यह हम 
लोगȗ  के िलए दुख की बात है। यह सदन आपके िनयमȗ  और िनदȃ  शȗ  से चलता है, न िक सदन के नेता 
के आदेशȗ  से। आपके आदेशȗ  का उÊ लंघन हुआ है। हमारे रू Ê स मȂ  यह Ģ  ावधान है िक आपको यह 
िवशेषािधकार है। कंसÊ टेशन की जरू रत नहीं  है It is 'may' and not 'shall'. उसके बावजूद भी आप 

मेरे िहतȗ  का संरक्ष  ण नहीं  कर पा रहे हȅ । माननीय उपसभापित महोदय, मुझे इस बात का दुख है। 

...(Ë यवधान)...
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Ǜ  ी तपन कुमार सेन: सर, इसको अभी लीिजए। ...(Ë यवधान)... Sir, this may be taken up 

right not. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. I have already said about it. 

...(Interruptions)...

SHRI SATISH CHANDRA MISRA (Uttar Pradesh): Sir, please allow Shrimati Jaya 

Bachchan to speak. She has been standing for the last 15 minutes. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is okay. ...(Interruptions)... What is it, 

Shrimati Jaya Bachchan? Please tell me. ...(Interruptions)... Shrimati Jaya Bachchan. 

...(Interruptions)...

SHRIMATI ROOPA GANGULY (Nominated): Sir, please allow me to speak. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: After Shrimati Jaya Bachchan, I would call you. 

...(Interruptions)...

Ǜ  ीमती जया बच् चन (उǄ  र Ģ  देश): सर, इस देश मȂ  मिहलाओं के Ģ  ोटेक् शन के िलए बहुत 

aggressively Î टेप लेने की जरू रत है। गायȗ  को आप बचा सकते हȅ , मिहलाओं के ऊपर अत् याचार हो 

रहा है। ...(Ë यवधान)... इस तरह से ...(Ë यवधान)... आपका एक मेÇ बर इस तरह से ...(Ë यवधान)... 
Sir, how can somebody talk like this, especially against a woman? When today the 

women are really feeling so insecure, is this what they should be promoting? 

...(Interruptions)... आप लोग तो सारे अखबारȗ  को कंटर्  ोल करते हȅ । ...(Ë यवधान)... आप लोग तो 

सारे अखबारȗ  को कंटर्  ोल करते हȅ । ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: All right. That is okay. ...(Interruptions)...

Ǜ  ीमती जया बच् चन: सर, इस तरह की news कैसे छप जाती है? एक मिहला मुख् य मंतर्  ी के बारे 

मȂ  ...(Ë यवधान)...

Ǜ  ी उपसभापित: एक दूसरी मिहला भी बोलना चाहती हȅ ।

Ǜ  ीमती जया बच् चन: व ेबोलती रहȂ । ...(Ë यवधान)... उनको क् या है? ...(Ë यवधान)...

Ǜ  ी उपसभापित: हो गया, हो गया। ...(Ë यवधान)... ठीक है, हो गया। ...(Ë यवधान)...

SHRI SUKHENDU SEKHAR ROY: Sir, she has not yet completed. 

...(Interruptions)...

SHRIMATI JAYA BACHCHAN: Sir, is this the way they are going to protect the 

women of this country? ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: All right. You have made your point. Now, sit down. 

...(Interruptions)... Shrimati Ganguly, what is your point? ...(Interruptions)...

SHRIMATI ROOPA GANGULY: Sir, I am also a woman. I have been beaten up in 

front of all the policemen, beaten up by people, insulted... ...(Interruptions)... For months 

I had to be in the bed. I am also a woman and I was beaten up by a mob in West Bengal. 

...(Interruptions)... Let them answer this. ...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: No, Sir. ...(Interruptions)...

SHRI MD. NADIMUL HAQUE: Sir, is she endorsing. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; you go back. ...(Interruptions)... I would 

listen to him; please go back. ...(Interruptions)... All right; sit down. That is all. 

...(Interruptions)... Okay; everything is on record. Now, Zero Hour; Shri Partap Singh 

Bajwa. ...(Interruptions)...

SHRI D.P. TRIPATHI (Maharashtra): Sir, I have a point of order. 

...(Interruptions)...

SHRI MD. NADIMUL HAQUE: Sir, he has a point of order. Please allow him. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... Shri Partap Singh 

Bajwa. ...(Interruptions)... No, no. I can't allow it. I have started the Zero Hour. 

...(Interruptions)...

Ǜ  ी Ģ  ताप िंस ह बाजवा (पंजाब): सर, सबसे important ...(Ë यवधान)... Excuse me, Sir. 

...(Interruptions)...

Ǜ  ी नीरज शेखर (उǄ  र Ģ  देश): सर, ...(Ë यवधान)...

Ǜ  ी Ģ  ताप िंस ह बाजवा: सर, ...(Ë यवधान)... ये क् या कर रहे हȅ ? ...(Ë यवधान)... सर, टाइम 

reset कीिजए। ...(Ë यवधान)... सर, टाइम reset कीिजए। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Sit down. ...(Interruptions)... Now, what is your 

problem? ...(Interruptions)... One of you may speak. Others may sit down. 

...(Interruptions)... One of you may speak. आप लोग बैिठए। ...(Ë यवधान)... Dr. Tazeen 

Fatma, what is your problem?

डा. तज़ीन फातमा (उǄ  र Ģ  देश): सर, ...(Ë यवधान)... कल मेरा Zero Hour mention 

incomplete था। ...(Ë यवधान)... आपने कहा था िक ...(Ë यवधान)...
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MR. DEPUTY CHAIRMAN: All right. I accept that. ...(Interruptions)...

डा. तज़ीन फातमा: सर, कल मेरा Zero Hour mention incomplete था। ...(Ë यवधान)... मȅ ने 

दो sentence ही पढ़े थे िक आपने कहा िक आज ...(Ë यवधान)... 

Ǜ  ी सतीश चन् दर्   िमǛ  ा: सर, आपने कल इनको अलाउ िकया था। ...(Ë यवधान)... आप इनको 

बोलने दीिजए। ...(Ë यवधान)...

डा. तज़ीन फातमा: सर, आपने कल कहा था िक continue कीिजएगा। मȅ ने िसफर्   दो ही 

sentence बोले थे िक time over हो गया था । ...(Ë यवधान)...

Ǜ  ी उपसभापित: ठीक है। आपने नोिटस renew कर िदया है?

डा. तज़ीन फातमा: जी, सर। मȅ ने नोिटस िदया है। ...(Ë यवधान)... आज का भी नोिटस िदया है।

Ǜ  ी उपसभापित: अच् छा। आपने नोिटस िदया है, िलÎ ट मȂ  आपका नाम है। मȅ  आपको बुलाऊँगा। 

अभी आप बैिठए। ...(Ë यवधान)... िलÎ ट मȂ  आपका नाम है। ...(Ë यवधान)...

डा. तज़ीन फातमा: सर, अब तक 12.00 बजे का समय हो जाएगा। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Your point is that you were speaking at that time and 

so, you have the right to be called first. I agree; I would do that. ...(Interruptions)... Mr. 

Bajwa, I would call you after her. The hon. lady Member is raising a very pertinent point. 

We should listen to that. I accept that point.

SHRI NEERAJ SHEKHAR: Sir, the time may be. ...(Interruptions)...

†Transliteration in Urdu script.
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